
4097 Written Answers PHALGUNA J7. 1887 (SAKA) Written Answers 4098 

Development and Cooperation (Shrl 
Shlnde): (a) It is intended to intro-
duce 200 medium sized trawlers for 
commercial fishing during the 4th 
Five Year Plan period by importing 
part of the requirements. 

(b) and (c). Efforts are being made 
to obtain about 25 shrimp trawlers 
against credit facilities offered by the 
Government of Sweden. 

(d) The approximate cost of the 
Swedish trawlers is Rs. 5 lakhs each. 

ASliistance to Farmers 

168-!. Shri A. K. Gopalan: Will the 
Minister of Food, Agriculture, Com-
munity Development aDd Cooperation 
be pleased to state: 

(a) whether it is a fact that the 
Food Corporation of India has seJected 
some pIa :..:es in Kerala, Andhra Pra~ 
dcsh and Mysore to help the farmers 
to grow morc Iood; 

(b) if so, the places selected in 
Kerala and the number of acres 
covered; 

(e) the kind of help the Food Corpo. 
ration of India would be giving to the 
t~~rmers; 

(d) the cri teria for 
'farmers; and 

(c) whether there 
for giving financial 
farmers? 

selecting the 

is any scheme 
credits to the 

The Deputy Minister in the Mlnls-
tyy of Food, Agriculture, Community 
Development and Cooperation (Shrl 
Shinde): (a) Yes, Sir. A pilot sehem,' 
is under consideration of the Food 
Corporation of India to help the far-
mers to grow more fOod during the 
ensuing kharif season in the selected 
'ar~as in thes£> States. 

(b) The area tentatively selected is 
Palghat district in Kerala and will 
cover about 50 thousand acres. 

(c) The Corporation will supply 
cash and the req uired inputs like im-

proved varieties a'f seeds, fertilizers 
and insecticides. 

(d) The criteria for selecting the 
farmers would be:-

(I) that they should he prepared to 
use improved seeds and adopt 
agricultural practices prescribed 
by the State Agri','ulture De-
partment concerned and ap-
proved by the Corporation; and 

(ii) they should be prepared to enter 
into contract with the Corpora. 
tion to deliver to it a minimum 
of one tonne of paddy per acre 
at the price fixed by the State 
Government concerned. 

(e) Yes, Sir. The Corporation may 
give Os cash 25 pCI' tent of the con-
tracled value of the crop to bu de-
livered for meeting cultivation ex-
pense~ if necesS'ary. 

ProcuremeDt 01 FoodgralDII 

18M. Shrl A. K. 6opalan: Will the 
Minister of Food, Agriculture, Com-
munity Development aDd (looperatlon 
be pleased to state: 

(a) whether it is a fact that the 
Kel'ala Government have decided on 
a stiffer procurement progrnmme; 

(b) if so, the basis of the new levy; 

(c) whether holders of two acres of 
I'and are exempted from levy; 

(d) whether Government have de-
cided to give hig-her bonus to those 
who surrender their crops; 

(e) the acres of 10 nd exempted from 
levy; 

(f) the machinery to work out the 
productivity; and 

(g) whether Government propose to 
entrust the work to the Panchayats? 

'lbe Deputy Minister iu tile Minis-
try of Food, Agriculture, CommuDlty 
Developmetlt and Cooperation (Shrl 
SJliDde): (a) and (hl. Under the 
Ke,.. .. la Rice and Paddy (Procurement 
by 1.cvY) Order, 1964, .. uniform rate 
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of levy, fixed on an ascending slab 
basis, was applicable for the whole 
state. Under the Kerala Rice and 
Paddy (Procurement by Levy) Order" 
1965, the paddy producing areas of 
the State have been c1assi.fted into 
tour categories, viz. A, B, C, and D. 
haviflg regard to the productivity of 
the Land and dltrerent scales h'<ive 
been adopted for the purpose of levy. 
While 'for categories A & B there is 
a slight increase in the levy now im-
posed, for categories C & D the levy 
has been reduced for certain slabs. 

The Ker-ala Government have also 
imposed a levy on 50 per, cent of pro-
duction Of a miller or dealer. 

(c) No, Sir, except in category 'D'. 

(d) In addition to the price of 
paddy, the State Government will pay 
a delivery bonus. @ Rs. 1'19 per quin-
t'al if the delivery is made by thE' 
cultivators berore certain notified 
dates and an incentive bonus @ Rs. 5 
per quintal for paddy delivered in 
ex less of the notified levy. 

(e) The exemption limit is one acre 
in categories A & B, Ii acres in cate-
gory 'C' and two acres in category 
'D'. 

(f) The productivity of I'and is 
assessed by the Bureau of Statistics 
who conduct a series of crop-cutting 
experiments for each crop. 

(g) No, Sir. 

Use of Jeeps by Block Development 
Omcers 

1696. Shrimati Ramdularl Sinha: 
Will the Minister of Food, AlP'leuiture, 
Community Development and Co-
O)IeraUOIl' be pleaaed'to sIlMe the main 

'.!galure. of the suggestion ,tendered by 
,the Members of Patliament" in· res-
ponse to the advioe sought by hUn 
regarding the better use 01 the Jeeps 
placedot the setvl<!es 'of the B.D.Os.? 

The Deputy Minister in the Minis-
try of Food, AlP'iculture, Communlty 
Development and CooperatiOll (SIIrl 
Shlnde) : Suggllstions of the M.Ps. 
were sought on the question of safe-
guarding Against the misuse of jeeps 
for politilal purposes during elections. 
It was mainly suggested that effective 
and t'oncretc me"9.sUres should be 
evolved to guard against misuse of 
jeeps for, political purposes with the 
minimum of dislocation of work in the 
Blocks. 

SOU O_nation in Kerala 

'1881. Sb~('P. 'KUnllaJt: Will' the 
Minister of Food. Arriculture, Oom-
munity Development and Cooperation 
be pleased to state: 

(9) the amount of money allotted 
to the State of Kerala in the Third 
Five Yea:' Plan foJ' soil conservation; 

(b) 'whether any Soil Conservation 
Scheme has been carried out in the 
Cannanore District during the Third 
FiVe Year Plan period; 

(c) whether Government are aware 
that hundreds of ,"cres of fertiie land:; 
on both the sides of Kariamkodu River 
in Hasdrug Taluk are washed away 
every year during the rainy season; 

(d) whether the D.D.C., Cannanorc 
District. has sought the help of Gov-
ernment to take preventive steps to 
control the flooding; and 

(e) .M sO. the :~tcps .. tai>leQ in thi' 
metter'? 

The Deputy Minister In .the Minis-
try. o~. Food. Ajt'riculture. O!ltnmunily 
Development aDd Cooperation (Sbrl 
Shyam Dllar MiSra): (a) A provision 
of Rs 120111khs was made for Soil 
Canse~ation Schemes in the Third 
Five Yenr Plan of Kerala ,l'ltate. 

(b) 1;1uring the Thlroli Five Year 
Plan period, Soil Conservation works 
on' 'Ilgriculturnl land. ·hav.,,, . already' 
been oompluted jn'1700 acres ata cost 




